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IN THE GENTRAL ADMINISTRATIVE TRIBUNAL
~ PRINCIPAL BENCH
NZW DELHI,

0.A. No. 2012/96 Date of decision 23-9-36
MA 1916/96 .

Hon'ble Smt.Lakshmi Swaminathan, Memer (J) -
Hon'ble Shri K,Mufukumar, Member {A)

Shri B,P.Gupta

8, Red Cross Place, Calcutta-1
woTking as Chiaf Superintendent,
Central Telegraph 0ffice,
Calcutta, ; '

Ashok Kumar Madan,
Ba/31-A Ashok Vihar,
Oelhi-110052 - :
. ee s Applicants
(By Advocate Shri K,B,S.-Rajan )

Us,

1. Union of India
through secretary,
Deptt.of Telecommunications,
Sanbhar Bhawan,Neu Delhi,

2, The Director Genzral,

" Deptt,of Telecommunicatisns,
Saachar Bhawan, 20 Ashoka Road,
New Dalhi,

3. D.,P,Chetal,

Chief Superintendent,
C.T.0., Function Bgmbay.

..+ Raspondents,

0RO ER (ORAL)

(Hon'ble Smt.Lakshmi Swaminathan, Mamber (J)

Heard,

The main grievance of the applicants in this
0.As is that the respondents have not taken into account
their ad hoc service; yhen the_reépondénfsAhaVeJéppoihﬁed
them on ad~hoc'b§;is ih'Ndvember; 1989, thchlthey"
could have very well done . on regular basis,as the

posts were lying wacant at'ﬁhat tiMBi,. In this connection;

S

R . ,
learned counsel /dfaun our attention to tha representations

made by the applicantsplaced at - pages 32-36 of the

paper,bqok.xHe has submitted that no reply has been

forthcoming to th€serepresentations.
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In the above facts and circumstaenfes of the

o~ Case, this O.A. is disposed of at the adm15310n stage

with the follouwing dlrectlons.

(i) The respondents to consicar the represent ations

2 ¢

made by the appllcants dated 29.7,94 and

1.8.95, ) together with the

avernments made in this appliCation!treating
this 0A also as a part of the representations
and consider the same and Pass a detajled,

reasoned and speéking order yith a copy to
the appllcants, within a period of three

months from the date of recelptof a Copy of
this order, '

(ii) Let 2 Copy of this order together yith the

0A wvhich also contains the Tepresentations be
sent to Respondent No.2 for Compliance ot thisg

order,

O.A. is disposed of as aboue.
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(KeMuthukumar)
Member (a) .
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(Smt Lakshmi Suamlnathan)
Member (J)




